Endt. No. __ Y403 /

HIGH COURT OF CHHATTISGARH, BILASPUR
ENDORSEMENT

, ~ 'Bilaspur, dated 07 arch, 2025
111-6-5/16 (JIC-59) |

Copy of Notification No. F 11-5/2023/WCD/50 dated 04.03.2024 of the

Joint Secretary, Government of Chhattisgarh, Department of Women and
Child Development is forwarded to :-

(1)
(2)
)
“)
()
(6)
()
(8)
)
(10)
(1D
(12)
(13)
(14)
(15)
(16)

(17)
(13)
(19)

Joint Registrar-cuml-PrincipaI Private Secretary to Hon'ble the Chief Justice, High Court
of Chhattisgarh, Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. :
Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of Chbhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,
Bilaspur for kind information of her Ladyship. :

Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. e ‘

Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. :

Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.. :

Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. _

Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. = :

Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur for kird information of his Lordship.

Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. s

Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur for kind information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur for information.
All Registrar, High Court of Chhattisgarh, Bilaspur for information.

Principal Secretary, Govt. of Chhattisgarh, Department & Legislative Affairs Deparmtnet,
Mahanadi Bhawan (Capital Comlex), Mantralaya, Nawa Raipur for information.
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(20) Director, Chhattisgarh State Judicial Academy, High Court of Chhatﬁsgarh Bilaspur
for information.

(21) The Principal District & Sessions Judges, Durg/Bemetara/Surajpur/ ilaspur/Raiﬁur/ ,
Koriya at Baikunthpur/Mungeli/Kawardha/Dhamtari/Mahasasmund for information
and necessary action. f

(22) All Joint Registrars, High Court of (.hhattisgairh, Bilaspur for information.

(23) Additional Registrar (Judicial/ D.E./ Admn./ Classification/ Copying/ Conf .dential/ Checker/
Works), High Court of Chhattisgarh, 2ilaspur for information.

(24) Secretary, High Court Lﬁgal Services Committee, High Court of Chhattiagarh, Bilaspur
for information.

(25) Officer on Special Duty, High Court of Chhattisgarh, Bilaspur for information.

(26) Member-Secretary, Chhattisgérh State Legal Services Authority, Vidhik Sewa Marg, Bilaspur
for information.

(27) Secretary, Department of Women & Child Development, Government |of Chhattisgarh,
Mantralaya, Mahanadi Bhawarn, Nawa Rai ipur for information & necessary action.

(28) (i) Shri Bhagwan Das Panika, IT Civil Tudge Senior Division, Durg, |
(i) Shri Mohd. Jahangir Tigala, 1T Civil Judge Senior Division, Bemetara,
(iii) Shri Ajay Lakra, IV Addl. Judge to the Court of I Civil Judge Jr. Division, Surajpur,
(iv) Ku. Sanjulata Dewangan, IIT A.]. to the Court of I Civil Judge Sr. Div., Bilaspﬁlr,
(v) Ku. Bharti Kuldeep, III A.J. to the Court of I Civil Judge Sr. Div., Raipur,
(vi) Shri Manoj Kumar Kushwaha, A.J. to CI. Junior Division, Baikunthpur at CHmnm Chirmiri,
(vii) Ku. Shweta Thakur, Civil Judge Junior Division, Mungeli,
(viii) Ku. Pooja Mandavi, Civil Judge Junior Division, Kawardha,
(ix) Smt. Tanu Shree Gavel, Civil Judge Senior Division, Kurud, |
(x) Ku. Tannya Brahme, 1T Civil judge Junior Division, Mahasamund, |for information

& compliance.
(29) Budget Officer, High Court of Chhaitisgarh, Bilaspur for information.

(30) Accounts Officer, High Court of Chhattisgarh, Bilaspur for information.
(31) All Deputy Regisgrars, High Court of Chhattisgarh, Bilaspur for informatio 1,1

(32) Assistant Registrar/ Section Officer/ In-charge, Accounts/ Budget/ Checker/ Complaint/
District Establishment/ Establishment/ 1. & E./ Juvenile Justice Cell/ Pension/ Protocol/
Record Room (Admn.)/ O/o R.G./ 8. & A. Cell/ Vigilance/ Works Section High Court
of Chhattisgarh, Bilaspur for information and necessary action. |

(33) In-charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur with a
direction to upload this Order in the official web-site of this High Court. , |

/l

Ge) G
P

(K. VINOD KUJUR)
REGISTRAR GENERAL
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